
CENTRAL ELECTRICITY REGULATORY COMMSSION 
3"' & 4th Floor, Chanderlok Building, 36 Janpath, New Delhi 110 001 

(Tele No.23353503 FAX No.23753923) 

Petition No. 180/MP/2017 Dated the 4th July, 2018 

Notice 

Subject: Petition under Section 41 of the Electricity Act, 2003 read with 
Central Electricity Regulatory Commission (Sharing of Revenue derived 
from utilization of transmission assets for other business) Regulations, 
2007 for intimation to engage in other business for optimum utilization of 
transmission assets. 

The Commission vide Record of Proceedings for the hearing dated 11 .1.2018 

constituted a committee under the Chairmanship of Chief (Finance) with Chief 

(Engineering) and Chief (Law) of the Commission as members to look into the 

technical and financial aspects of the project by considering how the Petitioner 

would like to share its revenue with the beneficiaries. In this regard , discussion 

was held by the Committee on 25.1.2018. Pursuant to the discussion, the 

Petitioner has submitted the Financial Proposal including Revenue Sharing 

model with the beneficiaries along with justification and Technical Paper. 

2. A copy of the Financial Proposal and Technical Paper is enclosed for 

comments. 

3. The Petition shall be listed for hearing in due course . 

01., \01\',< 
(Sanoj Kumar Jha) 

Secretary 










































































































































































































































































